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[RAJYA SABHA]

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention raised by hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | also associate myself with the Special Mention
raised by hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention raised by hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the Special Mention
raised by hon. Member.

MR. CHAIRMAN: The next speaker is Shri Babubhai Jesangbhai Desai; Concern over
air, water and soil pollution.

Air, Water and Soil pollution
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | associate myself with the Special
Mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | associate myself with the Special Mention made
by the hon. Member.

Concern over fiscal stability of States

DR. JOHN BRITTAS (Kerala): Sir, States face fiscal debilitation, with fiscal deficit
now set at 3.5 per cent of GSDP and 0.5 per cent linked to power sector reforms,
while Centre’s estimate stands at 5.9 per cent. In 2018-19, Centre raised 62.7 per
cent of aggregate resources, while States bore 62.4 per cent of aggregate
expenditure, covering only 44.8 per cent from their own resources. The rest came
from vertical resources, transfers and contracting debt.

There is a notable revenue devolution imbalance, exemplified by Kerala’s
declining tax share from 3.875 per cent during the Tenth Finance Commission period,
when Kerala’s share of India’s population, as per benchmark 1971 Census, was 3.89
per cent, to around 1.925 per cent now when State’s population share is 2.76 per
cent. Besides, use of population figures of 2011 Census, in lieu of 1971 Census, in
determining horizontal devolution of revenue resources, led to decline in the share of
Southern States. Inclusion of Cess and Surcharges in divisible pool, as there is
significant increase in Centre’s gross tax revenue from 8.16 per cent in 2011-12 to
28.08 per cent in 2021-22, amounting to Rs. 7.06 lakh crores, thereby reducing
States’ effective share in Central taxes.

Another constriction is the new stipulation to reckon public account balances
and borrowings by State entities when fixing States’ net borrowing limits, while off-
budget borrowings of Central entities are neither considered as Government’s debt
nor reckoned for fixing its borrowing limits. Sir, 34 per cent of Union revenue is
estimated from borrowings and other liabilities.

Hence, | urge the Government to take steps to ensure fiscal stability of States.

SHRI A.A. RAHIM (Kerala): Sir, | associate myself with the Special Mention made by
the hon. Member.
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